Annexure-2
Name of the corporate debtor: Gwalior Polypipes Limited Date of commencement of liquidation: 10.07.2024
List of stakeholders as on: 09-12-2024
(Version 1 dated 09-12-2024, pursuant to claims received up to 09-11-2024)

List of operational creditors (Government Dues)
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Notes: These notes to be considered as an integral part of this sheet

1.The liquidator has made the best estimate of the amount for admission of the claim wholly or partially based on the information & proofs of claims as made available to him by the claimant and based
on the records and information provided by the

2. The list of stakeholders, as modified from time to time, shall be:

3. Any claim received after the last date of receipt of claims (being 09-11-2024) has not been considered for the purpose of List of Stakeholders Version 1.

. The liquidator reserve her right to modify an entry in the list of stakeholders, when he comes across additional informetion warranting such modification, and shall modify the entry in the manner as
may be directed by the Adjudicating Authority.




